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Allahabad High Court [29]
Agrim Wholesale (P) Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8690
Arjun Sahu v. CIT, (Saumitra Dayal Singh and Indrajeet Shukla, JJ.), 2025 SCC OnLine All 8426
Arun Kumar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 4490

CAE Simulation Training (P) Ltd. v. Commissioner of CGST Greater Noida, (Rohit Ranjan
Agarwal, J.), 2025 SCC OnLine All 8419

Hapur Roller Flour Mills v. Shri Vardhman Roller Flour Mills, (Abdul Shahid, J.), 2026 SCC
OnLine All 4493

Krishnamohan Vishvkarama v. Union of India, (Manish Mathur, J.), 2025 SCC OnLine All 8268

Lotus Valley Resort v. Union of India, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC
OnLine All 8399

M.A. Traders v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine All
8334

M.D. Traders v. State of U.P., (Saumitra Dayal Singh and Indrajeet Shukla, JJ.), 2025 SCC OnLine
All 8420

Nasiruddin v. U.P. State Sugar Corpn., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All
4494

Poddar Electronics Security v. Commissionerm Tax Officer, (Piyush Agrawal, J.), 2025 SCC OnLine
All 8400

Ratnadeep Fashions v. Commissioner of State Tax, (Arun Bhansali, C.J. and Kshitij Shailendra, J.),
2025 SCC OnlLine All 8293

Ravi v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 4491
Ravindra Pratap v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 4492

Reliable Trading Co. v. Director Directorate General of Goods & Services Tax Intelligence (DGGI),
(Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine All 8292

Sanjeev Dixit v. Union of India, (Manoj Bajaj, J.), 2025 SCC OnLine All 8331
Shivaji Udhyog v. Commissioner, (Piyush Agrawal, J.), 2025 SCC OnLine All 8168

Shree Dev Builders & Construction (P) Ltd. v. State of U.P., (Sangeeta Chandra and Brij Raj Singh,
J1.), 2025 SCC OnLine All 8398

Srei Equipment Finance Ltd. v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025
SCC OnLine All 8335

Star Enterprises v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 8294

State of U.P. v. Ajay Kumar Malik, (Saumitra Dayal Singh and Arun Kumar Singh Deshwal, JJ.),
2023 SCC OnLine All 5495

State of U.P. v. Ajay Kumar Malik, (Saumitra Dayal Singh and Arun Kumar Singh Deshwal, JJ.),
2024 SCC OnLine All 10325

Sushil Kumar Prajapati v. Union of India, (Ajit Kumar and Indrajeet Shukla, JJ.), 2026 SCC
OnLine All 4496

Tata Hitachi Constrution Machinery Co. (P) Ltd. v. State of U.P., (Arun Bhansali, C.J. and Kshitij
Shailendra, J.), 2025 SCC OnLine All 8295

Udai Associates v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8166
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Upmanyu Kattha Industries v. State of U.P., (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2025 SCC
OnLine All 8169

Varanasi Sangam Expressway (P) Ltd. v. Commissioner of State Tax, (Shekhar B. Saraf and Prashant
Kumar, JJ.), 2025 SCC OnLine All 8461

Xestion Advisor (P) Ltd. v. Additional Commissioner Grade I, (Piyush Agrawal, J.), 2025 SCC
OnLine All 8249

Yatish Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 4495

Bombay High Court [2]
Vijay Laxman Rotke v. State of Maharashtra, (Vrushali V. Joshi, J.), 2026 SCC OnLine Bom 2852

Yuvraj v. State of Maharashtra, (Kishore C. Sant and Sushil M. Ghodeswar, JJ.), 2026 SCC OnLine
Bom 2853

Calcutta High Court [16]
Anjali Karmakar v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 4627
Aparna Satpathi v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 4630
Basudev Tiwary v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 4634
Bikash Chandra Paul v. State of W.B., (Chaitali Chatterjee Das, J.), 2026 SCC OnLine Cal 4622
Dr Ashis Chakraborty v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 4628
Dutta Vinimay (P) Ltd. v. Dinesh Singh, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 4625
Eastern Coalfield Ltd. v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 4631
Jyotirmoy Biswas v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 4623
Mohd. Hamidur Rahaman, In re, (Tirthankar Ghesh, J.), 2026 SCC OnLine Cal 4620

Mukti Kana Chakraborty v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
4632

Ratna Dasgupta v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 4624
S.G. Projects Ltd. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 4629
Seba Karmakar v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 4626

SK. Nawsad Ali v. State of W.B., (Chaitali Chatterjee Das, J.), 2026 SCC OnLine Cal 4621
Suvra Kumar Dey v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 4633

Usha Devi v. Shivani Properties (P) Ltd., (Debangsu Basak and Mohd. Shabbar Rashidi, JJ.), 2026
SCC OnLine Cal 4619

Chhattisgarh High Court [28]
ABC v. Raman Sharma, (Rajani Dubey and Radhakishan Agrawal, JJ.), 2026 SCC OnLine Chh 8109

Ashish Sharma v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
8131

Balbir Singh Monga v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine
Chh 8127

Banti Yadav v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 8123
Chanchala Sarkar v. Samaylal Rajwade, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 8120
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Chandrakanti Patel v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 8132

Guddu v. State of Chhattisgarh, (Rajani Dubey, J.), 2026 SCC OnLine Chh 8113

Gurwari Bai v. Darshan Singh Jatt, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 8119

Hari Prasad Sinha v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 8135
Kamal Singh Banafar v. Gulabchand Patel, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 8121

Kripa Road Lines v. NTPC Ltd., (Rajani Dubey and Radhakishan Agrawal, JJ.), 2026 SCC OnLine
Chh 8111

Manish Goyal v. Virendra Patel, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 8118
Manoj Kumar v. State of Chhattisgarh, (Rajani Dubey, J.), 2026 SCC OnLine Chh 8115

Mausam Kumar Thakur v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC
OnLine Chh 8133

Narayan Prasad Sonwani v. Manoj Kumar Ratre, (Rajani Dubey, J.), 2026 SCC OnLine Chh 8110
Pawan Kumar Agrawal v. Raj Kumar Sahu, (Rajani Dubey, J.), 2026 SCC OnLine Chh 8112

Raju Prasad Mahobiya v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.),
2026 SCC OnLine Chh 8126

Raju Saxena v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 8122
Santosh Panika v. State of Chhattisgarh, (Rajani Dubey, J.), 2026 SCC OnLine Chh 8114
Shashikumar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 8129

Shivraj Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 8134

T.A. Khan v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 8128

Tabasum Ahmed v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2026 SCC
OnLine Chh 8116

Union of India v. Manish Malvi, (Sanjay K. Agrawal and Sachin Singh Rajput, JJ.), 2026 SCC
OnLine Chh 8136

Vandana Barvekar v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh
8117

Yashoda Mahant v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 8124
Yatindra Chandrakar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 8125
Yusuf Khan v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 8130

Delhi High Court [21]
Ashish Kalra v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 2626

Campos Brothers Farms v. Matru Bhumi Supply Chain (P) Ltd., (Anil Kshetarpal and Amit
Mahajan, JJ.), 2026 SCC OnLine Del 2635

CBSE v. Suyash Kumar Awasthi, (Vivek Chaudhary and Renu Bhatnagar, JJ.), 2026 SCC OnLine Del
2636

Farukh Sheikh v. State (NCT of Delhi), (Saurabh Banerjee, J.), 2026 SCC OnLine Del 2627
Gourv v. State (NCT of Delhi), (Saurabh Banerjee, J.), 2026 SCC OnLine Del 2628
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Gurvinder Singh Toor v. Rohit Malhotra, (Anil Kshetarpal and Amit Mahajan, JJ.), 2026 SCC
OnLine Del 2634

Himanshu Aliyas Donti v. State (NCT of Delhi), (Saurabh Banerjee, J.), 2026 SCC OnLine Del 2619
Izhar Hussain Khan v. Pannalal Girdharlal Ltd., (N.B. Krishna, J.), 2026 SCC OnLine Del 2633
Jaksons Developers (P) Ltd. v. DDA, (Avneesh Jhingan, J.), 2026 SCC OnLine Del 2631

Leena Paulose v. Enforcement Directorate, (Prateek Jalan, J.), 2026 SCC OnLine Del 2620

Leena Paulose v. State (NCT of Delhi), (Prateek Jalan, J.), 2026 SCC OnLine Del 2618

Manjit Singh v. Capitol Estates (P) Ltd., (N.B. Krishna, J.), 2026 SCC OnLine Del 2632

Matsya Fincap (P) Ltd. v. Govind Lal, (Anil Kshetarpal and Amit Mahajan, JJ.), 2026 SCC OnLine
Del 2629

Monika Aggarwal v. State (NCT of Delhi), (N.B. Krishna, J.), 2026 SCC OnLine Del 2624

Nikhil Bhatiya v. Sonam Singh Bhatiya, (Vivek Chaudhary and R.K. Gupta, JJ.), 2026 SCC OnLine
Del 2630

Pradeep Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 2638

Rajender Sharma v. State (NCT of Delhi), (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del
2623

Ranjit Mehto v. State (NCT of Delhi), (A.J. Bhambhani, J.), 2026 SCC OnLine Del 2621
Satish Chander v. State (NCT of Delhi), (Saurabh Banerjee, J.), 2026 SCC OnLine Del 2625
Shayan Amir v. CBSE, (Jasmeet Singh, J.), 2026 SCC OnLine Del 2637

Sube Singh v. CBI, (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 2622

Gauhati High Court [5]

Himmar Ete v. State of A.P., (Budi Habung and Anjan Moni Kalita, JJ.), 2026 SCC OnLine Gau
3113

Lalthlirveli v. Sher Bahadur, (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau 3112
Michael Tajo v. State of A.P., (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 3109

Tai John v. State of A.P., (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 3110

Tangiat Jamoh v. State of A.P., (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 3111

Gujarat High Court [4]
Divyaben v. State of Gujarat, (Hasmukh D. Suthar, J.), 2026 SCC OnLine Guj 2520
Karamchand v. State of Gujarat, (Hasmukh D. Suthar, J.), 2026 SCC OnLine Guj 2519
Rakesh Amrutlal Patel v. State of Gujarat, (Vimal K. Vyas, J.), 2026 SCC OnLine Guj 2518
Vasava Chandu Bava v. State of Gujarat, (Hasmukh D. Suthar, J.), 2026 SCC OnLine Guj 2521

Jammu and Kashmir High Court [1]
Tarig Ahmad Rah v. State (UT, J&K), (M.A. Chowdhary, J.), 2026 SCC OnLine J&K 304
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Karnataka High Court [2]

Linganagouda v. State of Karnataka, (H.P. Sandesh and Ramachandra D. Huddar, JJ.), 2023 SCC
OnLine Kar 1663

Yoshwa Rajendra v. State of Karnataka, (V Srishananda, J.), 2026 SCC OnLine Kar 2946

Madras High Court [1]

Landmark Housing Projects Chennai (P) Ltd. v. Savithri Naidu, (D. Krishnakumar and P. Dhanabal,
J1.), 2023 SCC OnLine Mad 9349

Manipur High Court [1]

Koireng Food Imphal v. Regional Institute of Medical Sciences, (Ahanthem Bimol Singh, J.), 2026
SCC OnlLine Mani 232

Orissa High Court [17]
Alok Behera v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 2034
Anita Sahoo v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 2046
Arabinda Chakra v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 2039
Babuli Swain v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 2036
Birupakshya Sahu v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 2040
Krushna Chandra Rout v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 2035
Pradip Kumar Pattnaik v. SBI, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 2045
Puspalata Behera v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 2043
Rabindra Das v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 2037
Raghunath Hembram v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 2044
Rajat Mohapatra v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 2038
Rajendra Palai v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 2031
Rashmi Ranjan Jena v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 2033
Sraban Bhoi v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 2032
Sumeet Security Service v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 2042
Urmila Behera v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 2030
Usharani Nanda v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 2041

Patna High Court [5]
Chandra Kishor Gupta v. State of Bihar, (Alok Kumar Sinha, J.), 2026 SCC OnLine Pat 2182
Hans Lal Rai v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 2183
Kishori Jha v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnlLine Pat 2184
Raushan Praveen v. Mohd. Firoz, (Ramesh Chand Malviya, J.), 2026 SCC OnLine Pat 2180
Umesh Kumar Sinha v. State of Bihar, (Partha Sarthy, J.), 2026 SCC OnLine Pat 2181
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Punjab and Haryana High Court [137]
Aftab v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 6816
Akash v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 6760
Akhlima v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 6819
Akram v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 6751
Alpha Test House Service v. Union of India, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 6832
Amit Kumar Pabbi v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 6729
Amit Kumar v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 6765
Anchal v. State of Punjab, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 6813
Anil Kumar v. Union of India, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 6829
Anita v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6824
Anju Bhandari v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 6830
Annu v. State of Haryana, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 6809
Ansh Mahajan v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 6800
Aryan v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6785
Atul Kumar v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6780
Atul Kumar v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6781
Avtar Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 6772
Bhagwan Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 6737
Bhoja Ram v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 6843
Bikramjeet Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 6734
Chahat Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 6801
Chopra Hotels (P) Ltd. v. Municipal Corpn., (Alka Sarin, J.), 2026 SCC OnLine P&H 6726
Chopra Hotels (P) Ltd. v. Municipal Corpn., (Pankaj Jain, J.), 2026 SCC OnLine P&H 6721
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Chopra Hotels (P) Ltd. v. State of Punjab, (Harsh Bunger, J.), 2026 SCC OnLine P&H 6723

Chopra Hotels (P) Ltd. v. State of Punjab, (Harsimran Singh Sethi and Deepak Manchanda, 1J.), 2026
SCC OnLine P&H 6849

Chopra Hotels (P) Ltd. v. State of Punjab, (Harsimran Singh Sethi and Parmod Goyal, JJ.), 2026 SCC
OnLine P&H 6848

Deepali Anand v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 6822

Dhanpati v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 6828
Dharampal Guleria v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 6762
Dharminder Kumar v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 6756
Dimpi v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6769

Gagandeep Singh v. Punjab State Coop. Supply & Marketing Federation Ltd., (Harpreet Singh
Brar, J.), 2026 SCC OnLine P&H 6833

Galoti Overseas v. Punjab National Bank, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 6844
Gujar Husain v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 6732
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Gulab Kaur Hooda v. Registrar General of Societies, (Jagmohan Bansal, J.), 2026 SCC OnLine
P&H 6840

Gurdeep Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 6777
Gurdev Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 6733
Gurinder Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 6730
Gurigbal Singh v. Ravinder, (Deepak Gupta, J.), 2026 SCC OnLine P&H 6851

Gurjit Singh v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 6790
Gurjit Singh v. State of Punjab, (Anoop Chitkara, J.), 2025 SCC OnLine P&H 23921
Gurleen Kaur v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 6811
Gurmeet Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6792
Gurpreet Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6748
Gurpreet Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6749
Gurpreet Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6766
Gurvinder Kaur v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 6735
Harbans Singh v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 6771

Harbinder Singh Sekhon v. State of Punjab, (Anoop Chitkara and Sukhvinder Kaur, JJ.), 2026 SCC
OnLine P&H 6722

Harbinder Singh Sekhon v. State of Punjab, (Gurvinder Singh Gill and Parmod Goyal, 1J.), 2025 SCC
OnLine P&H 23923

Harmanjit Kaur v. Permanent Lok Adalat, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 6834
Harmanpreet Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 6731
HUDA v. Dr Jai Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 6852

Indal Kumar Sahani v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 6759
Indusind General Insurance Co. Ltd. v. Sayra, (Deepak Gupta, J.), 2026 SCC OnLine P&H 6847
Irfan Khan v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 6791

Jagtar Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6745

Jashandeep Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 6821
Jasmeen Kaur v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 6817

Jatinder Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 6776

Jatinder Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 6728
Jitender Kumar v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 6798
Kajal Devi v. State of Punjab, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 6799

Kaju v. State of Haryana, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 6810

Kamaljit Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6778

Karam Chand v. Naresh Kumar, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 6724

Karma v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 6764

Kavaya Rana v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6761

Khushi v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 6804

Krishan Kumar Bansal v. Commissioner, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 6838
Kuldeep v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6757

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003449980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003450011

-10 -

Kulwant Singh Sidhu v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 6835
Lakhwinder Kaur v. State of Punjab, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 6797
Lokesh v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6741

Lovepreet Kaur v. State of Punjab, (Subhas Mehla, J.), 2026 SCC OnLine P&H 6808
Lovepreet Singh v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 6768
Madhuri Kumariv. State (UT, Chandigarh), (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 6796
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Mintu Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 6783

Mukesh v. Subhash, (H.S. Grewal, J.), 2026 SCC OnLine P&H 6793

Narinder Kumar v. Financial Commissioner, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H
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Narinder Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 6763
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Pamma Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 6743
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